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lorophene shall be manufactured for sale and
distribution.

A draft notification amending the Drugs
& Cosmelics Rules, 1945 on tbe lines
indicated by the Drugs Technical Advisory
Board is likely to be issued shortly for
eliciting public opinion as required under
the Drugs and Cosmetic Act.

As regards soaps which are outside the
purview of the Drugs and Cosmetics Act, the
Minstry of Petroleum and Chemicals have
been asked to take suitable action.

In the meanwhile the Director General of
Health ervices has addressed all State
Administrative Medical Officers, Indian
Medical Association and other professional
associations of medical experts drawing their
attention to the reported toxicity of
hexachlorophene and suggesting them to
advise medical officers under their jurisdiction
to discontinue the use of hexachlorophene
solution for infant bathing in case this practice
is being adopted by them. He has also
addressed all State Drugs Controllers and
Associations of manufacturers of drugs
suggesting that the manufacturers using
hexachlorophene may be advised to use
alternative bacteriostatic agents.
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Will the Minister of AGRICULTURE be
pleased to state :

(a) whether there has been a sharp up-
ward trend of in prices of food articles io the
last few months;

(b) why prices of these articles have gone
up despite the existence of a sizeable buffer of
foodgrains; and

(c) the steps taken by Government to
bring down tha prices ?1
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ANNASAHEB SHINDE : (a) The prices food
grains had shown a continuous rise since ihe
beginning of 1°72. The rise was rather sharp
between the period from the end of April to the
beginning of September, 1972. The All-india
index number of wholesale prices of cereals
moved up from 209.6 at the end of April to
237.1 on 9th September, 1972 theieby showng
a rise of 13.1% as against a rise of 7.6%
noticed during the corresponding period last
year. Seasonal decline in the prices have been
reported from some of the centres.

(b)  The main factors that have contri-
buted to the sharp rise in prices are :

(1) decline in production of kharif food-
grains during 1971-72;

(ii) failure of pre-monsoon showers
between March and May, 1972 which ad-
versely affected the 1971-72 summer paddy
crop and the sowings of the 1972-73 autumn
paddy/early maize crops in Eastern States of
West Bengal, Orissa, Bihar and Eastern U.P.

(iii) delay in the on set of monsoon in
June ind prolonged dry spell from mid-July to
Ist week of August, 1972 which hampered the
sowings of 1972-73 kharif crops;

(iv) withholding of stocks by big producers
and traders in anticipation of further rise in
prices in view of the uncertainty about the
production prospects of ensuing kharif
cereals;

(v) exports to Bangla Desh; and

(vi) increase in money supply with the
public.

(c) The State Governments have been
advised to strengthen and augment the public
distribution of foodgrains through fair priee
shops. The State Governments have also been
advised to open new fair price shops where
necessary  particularly in  remote and
inaccessible areas and also to organise fair
price shops in the tribal areas for the benefit of
the tribal people. Issue of foodgrains through
the public distribution system has also been
stepped up.]
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